
HIGI-I COURT OF JAMMU & I<ASHMIR AND LADAKH 
( Ex rclslng powers or Oar Council untlcr Section 50 of the Advocates Act, 1961} 

(OHice of the Registrar General at Srlnilgar) 
.... * •• 

Subject: Surrender of the Ccrtificnte of Enrollment ~s ~n Advoc~tc. 

NOTIFICATIO 

No: § ):.b 74 of 2026/RG/LP Dated: 29.10.2026 

It is hereby notified that the below mentioned applicants have 

voluntarily suspended their pract ice as an Advocutes and have 

surrendered their Certificates of Enrolment as an Advocates, therefore, 

the sume are susp'ended from the dates shown against each:-

S.No Name of Advocate S/Shri Date of Enrollment 

Surrender No. & Date 

1. Mr. Dawood Ahmad Bhat 29.10.2026 Jl<-1158/2023 
S/0 Sh. Mohd Sadiq Bhat Dt. 26.09.2023 

R/o Kupwaru (Absolute) 

2. Mr. Nissar Ul Haq Khan 29.10.2026 JK-87/13 
S/0 Sh . Mohd. Ayub Khan Dt.20.02.2013 

R/o Kupwar~ (Absol u te) 

By OnlcJ·. 

u .. tf\kfl ;ql-;\~ 
(Syed ~~~ussain) 

Registrar Administration (l.P.) 
High Court Main Wing, Srinngar 

No:. 5 1',? \I- 9; 9- RG/LP Dated: 29.10.2026 

Coli\ lo I he: -

1, Registra r Judicial, High Court Wing, Jllmmu/Srlnagar. 
2. Prlncipul District & Sessions Judge, Kupwura. 
3. Secretory, Bar Council of rnd ia, New Delhi. 
4. President J&K High Court Our Association, Jammu. 
5. President Kashmir Advocates Association, Srinagar. 
6. Manuger Government Press, Srinngar for publication in the next Issue of the Govt. 

azette. ' 
PC, e-Courts, High Court of J&K and Ladakh, Srinngar with the request to upload 

1e snme on the officia l website of the High Court for information of the concerned. 
8. In-charge Library, High Court Wing Jammu/Srinagar for information and also keeping 

record of the same. 
9. Notifications f ile for record . 
J 0. C'<lr. Dawood Ahmad 13hat S/0 Sh. Mohd Sadiq Bhat R/o Kupwara . 
11. Mr. Nissar Ul Haq Khan S/0 Sh. Mohd. Ayub Khan R/o Kupwara. 

· ...... for in formal ion. 

~k-;M 4-
Rcgistrar Ad~stration (L.P.) 
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